SLP(C) No. 13427 OF 2003
| TEM No. 16 Court No. 6 SECTI ON XV

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.13427/2003

(From the judgenent and order dated 30/10/2002 in SBCW 540/ 99

of The H GH COURT OF RAJASTHAN AT JAI PUR)

R K. AGRAWAL Petitioner (s)
VERSUS

STATE OF RAJASTHAN & ANR. Respondent (s)

(Wth prayer for interimrelief and office report)

Date : 08/08/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE DORAI SWAMY RAJU
HON BLE MR JUSTI CE ARI JI T PASAYAT

For Petitioner (s) M. Aruneshwar GQGupta, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

| ssue noti ce.

Tag with S.L.P.(C) No.11084 of 2003.

(Neena Verma) (Vijay Aggarwal)
Court Master Court Master



